107 Calling Attention 1o a matter

OF CULTURE (SHRI D. P. YADAV): Sir,
I beg to lay on the Table a copy (in Hindi)
ot the Annual Report of the Indian Inst-
tute of Technology, Declhi, for the year
1972-73. [Placed in Libiary. Sec No. LT-
8166/74.]

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Acute Shortage of Paper and non-
availability of Text-Books to
students

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh): Sir, 1 want to call the atiention
of the Minister of Industrial Development
and Science and !echinology to the acutc
shortage of paper, ity soaring prices and
consequent non-availability of text-books and
exercise-books to the students of the schools
and colleges in the country.

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DFEVELOT

MENT (SHRI Z. R. ANSARI): Mr. Deputy
Chairman, S8ir, the growth of capacity in
the papa  industry has been slow
for the last tew ycals becaust no new units
have been sct up and expansion of existing
units has taken place in very few cases.
The present available capacity of 9.6 lakh
tonnes with an output of around 8§ lakh
tonnes has not been adequate to mect the
demand.

Very

Due to various lactors such as power cut
imposed bv the rarious State Gosernments,
shortage of coal, and tiansport hottlenechs,
theie was consideiable under-utilisation of
even the enisting capacity with the vesult
that the total production in 1973 (at 7.96
lakh tonnes) was less than the correspond-
ing figurc for 1972 (at 8.03 lakh rtonnes).
Apart from the fall in total production,
there has also been a shift in the produc-
tion pattern from white printing paper
which is used for the manufacture of ex-
ercise hooks and publication of text hooks,
to othcer mote luctative varieties of paper.

The situation of shortage was further
aggravated following the 309, cut in the
supplv of newsprint arising from non-availa-
bilitv of newsprint in international markets
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which induced the newspapers to obtain
punting paper to meet a part of the deficit.
All these factors have resulted in an acure
shoitage of white writing and printing
paper. Government have taken a number
of steps to augment the production of
paper. In the public sector, the Hindustan
Paper Corporation have under consideration
the implementation of the following pro-
jects :—

1. Nagaland Pulp & Paper  Project—
Capacdity 30.000 tonues writing & printing
papetr.

2. Expamsion of Mandya National Pape:
Mills—fiom 35 tonnes per day o €0
tonnes per day.

7. Nowgong Pulp and Paper Project
Assam—380,000 tonnes per annum writing
and printing paper.

4 Cachar Paper
80000 tonnes pu
printing paper.

Project
aninun

i \ssam)—
wiiting  and

The fiest two schemes are under imple-
mentation. The Nagaland Paper Project is
expected o go into production in 1976-77.
The two Assam  projects are under oxa-
mination and an early decision is expected
to be taken by Govcrnment. In addition,
a newsprint project with  a  «apacity  of
80,000 ronmes i Kerala, is under imple-
mentation.

20 lakh
been

A capaaty ol over
paper per annum  has approved in
the privarc sector. Some of the schemes are
expected to materialise during the current
year and some others during 1975-76,

tonnes of

In addition to the present insialled capa-
ity of about 9.6 lakh tonnes an additional
capacity of about 6 lakh onnes per annum
is required to be created by 1978-79 to mect
the Filth Five Ycar Plan target.

With a vwew to correcting distortions ¢aus-
vd by the shift in production fiom white
printing paper (o other varieties of paper,
Government had persuaded the industry to
manufacture 2 lokh tonnes of white print-
ing paper for distribution o the educa-
tional sector and the Goscinment. For the
distiibution of this paper. a National Co-
ordination Commitice at the Centie con-
sisting of the 1epresentatives of the Minis-
tries of Industiial Development and FEdu-
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catton and of the various associations of
exerdse book manulacturers, book publi-
shers and the industry was constituted. This
Commttec dedides the Statewise allocations
ot pupcr tor the educational sector. In the
Stares, State Level Committees have bceen
constituted. These Committees consist of
the representatives of the State Government
and the consumers. Allocations of paper
are being made though the State Level
Committees which in their turn distribute it
to the various consumers within the State,
Fhis scheme has now been in operation
for about 2 months and about 30,000 ton-
nes of papct has already been allotted to
the various States.

In order to ensure achievement of the
desired pattein of production, Government
have recently issued the Paper (Control &
Production) Order, 1974 under the Essen-
tial Commoditics  Act, laying down the
minimum percentages of the different varie-
ties of cultural paper required to be pro-
duced by the Mills. This Order is aimead
at ensuring  the availability of adequate
white printing paper for the student com-
munity, as also other critical varieties of
paper required for essential purposcs.

With a view to curbing the non-essen-
tial uses of paper, Government have issued
the Paper (Conservation and Regulation of
Use) Order. 1974, under the Esscntial Com-
maodities  Act. This Owder places certain
restrictions on the use of paper for the
manufacture of calendars, diaries, posters
nd grecting/invitation cards.

In regard to paper required tov educa-
tional purposes and for Government use,
mdustiy has agreed to charge a price of
Rs. 2,750 per tonne. As fo1 other varieties
ol papel, piices are not regulated. A studs
of the cost of production 1n the paper
industry is currentls being made

SHRI LOKANATH  MISRA (Orissa):
Sit. on a point of order. Whatever is being
stated by the hon. Minister goes to show the
steps that they are taking to augment the
paper prodnction in the vear 4080. But,
Sir, the question is how are we going to
meet the present difficulties?

SHRI HARSH DEO MALAVIYA: Sir,
it is my question, Ask him to keep quiet.
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MR. DEPUTY CHAIRMAN :
no point of order.

[at is

SHRI LOKANATH MISRA: Ior the
information of Shri Harsh Deo Malaviya,
my name also is there.

SHRI Z. R. ANSARI: Will the hon.
Members have the patience to let me go
through the whole statementr

SHRI HARSH DEO MALAVIYA: Sir,
I am very sorry to say that the long reply—-
1o vead which the hon. Minister has taken
about ecight minutes—is completely irrele-
vant and completely unrelated to the
matter which we are to discuss. He is
telling of this factory in Assam and that
factory in Bengal which will come into
production, I do not know, may be 1n
2000 A.D. or 5000 A.D. The problem
is here and now. The problem is the
following.  The subject is very clearly
written—shortage of text-books and rise
in prices now. Students are not getting
their text-books It is very clear.

Sir, the United News of India, a verv
reputed news agency of our  country.
recently conducted a survey on the problem
of text-books and exercise books and thex
have said in the survey—I hope the hon.
Minister has seen that report—that though
there is not so much of a problem—the
problem of shoriage of text-books and also
exercise books 1s there—but it is not so
much the problem of shortage which is
there. It is more the rise in prices. In
Tamil Nadu and Kerala the prices of text-
books and exercise books have risen three
times. Also, I would like to point out to
the hon. Minister the plight of my State,
Uttar Pradesh. In UP text-book prices
were raised by the Board of High School
and Intermediatc Examination by an order
of June 4. They increased the price by
50 per cent. Since books were not availa-
ble, the opening of colleges and schools wa-~
postponed from the 7th or 8th July to

August 1. On June 18, immediately the
Chief Minister and the UP Government
were seized of the problem facing the

students, they cancelled the order. Thev
cancelled the increase in price which was
sanctioned by the Board. Then the publi
shers went in revision to the High Court
and the High Court stayed the order and
allowed the publishers to sell books at the
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increased price.  Of course. the date has
been fixed bv the High Court and ihey
will discuss it.  This affects my  Srate.
The whole problem affects 2 million stu
dents at least of 9th, 10th and interme-
diate classes, lcave aside students of “class
8 and below, Two million students of
9th, 10th and intermediate classes ace
affected.

Then, there are other reports. 1 do nut
want to take much of your time and I
would ask a few questions, Hae iv a
report in the Hindustan Times of the
7th August, 1974. Now. in Orissa, where
there are blackmarketeers and others, theie
are spurious text-books. The Govern-
ment of Orissa has come out with an ad-
vertisement in papers warning students of
sputious text-haoks which have come into
existence. So, it is obvious that the
matter has been allowed to drift and things
have come to a very serious pass t'he
other day our hon. Minister, Subira-
maniamji, in the context of a certain dis-
cussion in this House, pointed out the
new orders on the use of paper and said
that they are going to prevent the printing
of calendars and such other things. So
many things are there. but the problem is
not going to be solved like this Tt will
help in a certain way, but the relief it
will give will be of a very limited nature.

There are certain other things. Now.
for example, will the Government take
steps as the UP Government did? of
course, the matter has gone to the High
Court. There are other legal avenues
open to the Government Wil the
Government take steps to ensure Lthat text-
book puices are not raised in the countrv
anywhere? This is primarv. 1t must be
done either by an Ordinance or amthing
else. I do not know the lcgal technica-
lities, but there should be an order bv
which amy increase in the price of text-
books and exercise books should he stop-
ped completelr. Will the Government
think over this proposition?

Then, in view of the fact that the
nationalisation of text-books has helped in
checking price-rise, as well as in making
books available to students in time, as has
been reported in a survey and in so many
papers, will the Government consider this
as a further step for meeting the problem?
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Experience shows that the nationalisation
of text-books has helped in checking price-
rise, as well as in making books available
to the students in time.

I would like to know what was the rise
in the price of paper allowed. Recently
there was some press report and heie is a
cutting. The West Bengal Publishers
Association has said that paper which cost
Rs. 2,000 per tonne in 1972 is now selling
at Rs. 5,000. If it is so, has it been per-
mitted bv the Government or clse has there
been an exorbitant increase in price? Will
the Government take steps to sce that this
tise is not permitted?

Sir, when there is such a shortage ot
paper, when text-books are not  being
printed, when cxercise books are not availa-
ble. how is it that certain daily papers in
this country arc printing their journals in
white printing paper? Will the Govern-
ment ensure in future that the various
magazines which are being published will
not use white paper and that they will nse
only newsprint so that the white printing
paper is available for text-hooks fo meet
the needs of the students? i

Will the Government also enquire into
the large-scale cornering of white printing
paper? There is a large-scale cornering of
stocks.  The production figures which the
mills supply to the Government may not
be strictlv correct.  The production figu-
res given are actually lower than what is
actually produced and there is a large-scale
cornering of the paper and selling it in
the black market. You may go to some
prominent publishers in Delhi.  There are
some prominent publishers sitting in this
House. 1 do not want to take their names.
Thev will tell you, provided vou pay the
money, you can get any amount of white
paper. So there is blackmarketing in
white printing paper. Is the Govern-
ment aware of it? Or will it take steps to
enquire into it and then check it?

Lastlv, will the Government also advise
that in the lower classes slates and slate
pencils mav be used as in the olden days
for the purpose and save paper?

THE ™INISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
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(SHRI C. SUBRAMANIAM): The hon.
Member has raised many questions which
do not fall under the jurisdiction of the
Ministry of Industrial Development. We
are concerned with the production of paper
and also the distribution of paper. As far
as text-books and exercise books arc on-
cerned, wc were awarc that there  was
going to be a critical situation. That was
why even in March we took up this matter
and wanted the paper mills to pioduce
this white printing paper at the same level
as they were doing in 1960 because during
the last two or three years the production
of white printing paper has considerably
gone down because the other varicties werc
more profitable. We therefore asked them
to go back to the production pattern of
1969 and to have production at the level
of two lakhs tonnes of white printing paper.
And on that basis we alerted all the State
Governments saying that now the white
printing paper would be available and
they should make arrangements for the
printing of text-books. We also controi-
led the price of this white printing paper
which was selling, as it was said, at Ro.
5.000. We fixed it at Rs. 2,750 for the
purposes of these text-books. And com-
muttees have been formed at the national
level and also at the State level for the
purpose of making allocations, wherein the
Education Ministry is also represented.
And they make an estimate of the require-
ments of each State for the purpose of
printing text-books and also for exercise
hooks, and on that basis, the distribution
also has been made. I do agree that
in spite of that in UP a situation has
arisen where the text-book prices have been
raised and then again lowered, and the
courts have had to interfere. Certainly,
this is not a matter in which the Ministry
of Industrial Development can take any
action, it is for the State Government to
take action with regard either to controll-
ing the price of the text-books or even
nationalising "it. Certain State Govern-
ments have nationalised printing of text-
books.  And if he wishes his State should
also follow that step, certainly he can in-
duce the State Government of UP, and
this is a matter for the State Government
to decide.

Then with regard to the newspapers
using the white printing paper, and maga-
zines also, we looked into the legal impli-

O E NOCOMIMINA
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cations of it, and we are advised by the
Law Department that we cannot just pre-
vent them from getting other papers and
printing. It is still under examination
to find out what sort of legal restrictions
we can put on the use of white printing
paper or at least control the use of white
printing paper in the newspaper industry.

As far as magazines are concerned, natu
rally they would prefer newsprint because
it is a cheaper commodity. But unfortu-
nately that is in short supply. That s
why they go in for white printing paper.

Unless the hon'ble Member thinks that
these magazines need not be published.
then certainly . . .

SHRI LOKANATH  MISRA: Except
the Soviet land.

SHRI HARSH DEO MAI.AVIYA: Cer-

tain magazines are brought out in very
fine art paper. That can be stopped.

SHRI C. SUBRAMANIAM: 1  agree.
That is why if the hon’ble Member looks
into the conservation of paper order, he
will find that the printing of various things
on very costly paper for allied purposes
has been drastically reduced.

Then the hon’ble Member  mentioned
about large scale cornering of white paper
by giving understatement with regard to
production. That is why now in the
second order we have taken power to give
directions to these paper mills to observe
a certain pattern of production, particu-
larly with reference to white printing paper.
1 think that should solve the problem.

Then as far blackmarketing of white
paper at Rs. 5,000 etc. is concerned, I
already stated that for the purpose of text
book printing and exercise books paper is
available at Rs. 2,750. And allocations
also have been made every month to the
State Governments. The august alloca-
tion is also in the process of being made.
Therefore, this is a question of the State
Governments and the various departments
in the State Governments to take advan-
tage of the availability of this paper at
Rs. 2,750 and make arrangements for the
printing of text-books and also the manu-
facture of exercise books
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After all, if you take into account the
cost of paper in a text book or in any
other book, I am told it is only a small
portion. It is the printing and various
other things that push up the prices. And,
therefore. 1 do agree that this is a very
serious matter, particularly for the stu-
dent population the problem of textbooks
is becoming more and more a racket. Not
only that, every year they change the text
book. They make small changes and say
let us have a new textbook. I think this
will have to be reviewed. I am told the
Education Department is looking into this.
And I am in full agreement with the hon’
ble Member, particularly that education
for our children should not be made more
and more expensive. On the other hand
we have to control it and perhaps the tra-
ditional methods of using slates up to the
Fifth standard should be resorted to. 1
studied with  the state upto my Fifth
standard. 1 think that will be a much
better method. And I am told that the
hand-writing would also improve if we
start writing on the slate instead of on
paper.  But all these things will have to
be looked into not by the  Industrial
Development Ministry but by the other or-
ganisations concerned.

SHRI SHYAMLAL GUPTA (Bihar): Sir,
the hon'ble Minister is right when he says
that education is a State subject. The
prices of baooks are dependent on the price
of paper. Sir, the hon’ble Minister would
be aware of the fact that about a year and
a half ago the Monopolies Commission, the
Bureau of Cost and Accounting, had fixed
the ex-mill price of paper at Rs. 2.50 per
kilogram which was acceptable to  the
industry.  Then it was raised from Rs.
2.50 to Rs. 3.50 per kilogram, that is, Rs.
3,500 per ton. In June last they were
negotiating with the publishers and with
the Government. I do not know what
happened to their negotiations with the

Government but even without waiting for’

the report of the Bureau, the price of
paper was raised to Rs. 5.85 per kilogram.
Even if you buy the paper at ordinary
price it will cost you near about Rs. 6.40
which includes taxes.  Besides that you
have to pay some other charges. By allow-
ing the price increase the nation will be
paying about Rs. 100 crores to the mill
magnates like the Birlas, the Somanis, the
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Bangurs and others. We are thinking of
giving help to the public. Is it the way
of doing it? T am thankful to the hon.
Minister for issuing an Ordinance to regu-
late the pattern of production. But
without a proper pricing and distribution
system, nothing will come out of it. Sir,
I happen to be the Chairman of the All
India Federation of Publishers. 1 was
also Chairman of the organisation for dis-
tribution of paper at the Centre. I will
challenge the hon. Minister if he can say
that they have been able to give even 100
tonnes of paper to the private publishers
during the last three months. May, June,
July and August, four months have passed
and nothing has happened.  The paper
mills have placed their cards before the
Ministry telling them that they will be
supplying two lakh tonnes of paper at
Rs. 2,750 per tonne. The Minister him-
self admitted in this House last week that
they have not done so. What action has
the Minister taken against them? The
Birlas’ representative here, who was a petty
shopkeeper about three years ago, is now
a crorepati.

SHR1 C.
this House?

SUBRAMANIAM : He is 1n

SHRI SHYAMLAL GUPTA : No, he is
in Delhi. He is running about 10 shops.
A coal merchant is also selling paper. We
were very much thankful to the Govern-
ment when they appointed Mr. Zutshi as
the head of the Hindusthan Paper Cor-
poraticon. What has Mr. Zutshi done so
far? He belongs to the Thapar group.
Because he was in Thapars, he has to tow
the line of the industrialists and he will
never be able to help the consumer.

Sir, three vears ago, the cost of white
printing paper was Rs. 1.60 per kilo. Then
it went up to Rs. 2,50, then to Rs. 3.50
and now it is Rs. 5.85. And if the paper
mills are allowed a free hand, it may go
up to Rs. 10 or something more, I do
not know. Now, Sir, last week 70 tonnes
of paper meant for exercise-book manufac-
ture was seized by the police here.

SHRI T.OKANATH MISRA:
was it Rs, 1.60?

When

SHRI SHYAMILAL GUPTA : Three
years ago. It was Rs. 2.50 1} years ago.
Now it is Rs. §.85. Moreover, the nomen-
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clature of white printing paper is changed
and it is sold at Rs. 5.85 per kilo, plus
some hush money, whatever it is. So,
at the moment, paper is being sold in the
market at not less than Rs. 7 per kilo.
Elementary level text-books are all nationa-
lised text-books. We have about 3,000-
odd publishers in India who are publish-
ing text-books, including college text-books,
paper-backs, and children’s  books.
Twenty-five per cent of them have gone
out of business. Printers, binders and
book-sellers are also involved in  this.
About 2} lakhs of people are c¢ngaged in
this trade, and they are at thc mercy of
these big wolves, the mill owners, whom
the Ministry has been allowing a free hand
for the last so many years. My question
is: Will the Minister consider it fit to fix
the prices of different varieties of paper, at
least the white printing paper which is so
nccessary for the student community and
for papcr-backs which are so much in
demand now?  Sir, there is a  report in
the Patriot of June 5 which says that the
paper manufacturers and the paper indus-
try have entered into a conspiracy to fleece
the consumers and make an additional pro-
fit of Rs. 90 crores because of shortages,
vagarics and malpractices.  There is no
shortage of paper. You can buy Rs. 1
crore worth of paper in the market today
if you have got the money and you are
prepared to pay the price. ~ Although an
inquiry has already been instituted by the
Monopolies and Restrictive Trade Practi-
ces Commission against ten mills belonging
to the monopoly houses of Birlas, Thapars,
Bangurs and others for changing the pat-
term of production of white printing and
writing paper and earning higher profits.
1 cannot understand why the Government
—which is so powerful-—cannot  arrest
these malpractices. Why cannot  the
Government raid the paper mills, pape
traders, as they have done in the case of
steel traders? If they do so, a lot of un-
accounted paper will come out and it will
add to the Government’s revenues. The
Hindustan Lever Brothers are so honest;
their prices may be anything But take
the case of Thapars, Birlas, Bangurs and
others. They are allowed a free hand in
such questions of necessities of life that
the Government cannot check them . . .

MR. DEPUTY CHAIRMAN: Now you
will have to finish.
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SHRI C. SUBRAMANIAM: He is giving
4 general lecture.

SHRI SHYAMLAL GUPTA: My speci-
fic questions will be these: Fixation of
price.  Without fixation of price nothing
will come out. Then the distribution
system. Will you ask the mills to send
paper for distribution to the consumers,
eliminating the middlemen? Then alone
will you be able to eliminate the hush
moncy; otherwise, nothing will come out of
it, whatever you may do.

SHRI C. SUBRAMANIAM: The
honourable Member has finally rounded up
and he has made two main points. The
first is fixation of price. I thought I had
already mentioned that as far as this white
printing paper is concerned, the price is
fixed at Rs. 2,750 per ton . . .

SHRI SHYAMLAL GUPTA: Only
200000 tons. Out of that you have allo-

cated only 80000 to the private sector.
Government uses 120000 tons.

SHRI C. SUBRAMANIAM : Govern-
ment requires about 80000 tons It takes

separately out of these 2 lakh tons which
is a little less than Rs. 2,750. Because
Government is a bulk consumer, it is enti-
tled to a certain concession. But for con-
sumers the price of white printing paper is
fixed at Rs. 2,750. And a committee has
been appointed for the purpose of making
allocation to the various users. And as
the honourable Member is aware, this has
been done only two months ago; and there-
fore, I am not prepared to say that it has
perfected this system . .

SHRI SHYAMLAL GUPTA : You ad-
mitted yourself here last week that it is
not working.

SHRI C. SUBRAMANIAM: 1 do not
undestand this sort of interruptions when
I am making a statement. If there is any-
thing he wanted to say, he should have
mentioned it in his long speech instead
of interrupting my answer.

Therefore, as far as fixation of price is
concerned, it has been done and if there
is any lacuna in administering it, we are
looking into it; and we are aware that we
do not have a rational distribution system.
Therefore, I can only say that we are also
trying to have a proper distribution system.
particularly for these 2 lakh tons, which
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would avoid all the pitfalls into which we
have fallen, the underhand money, erc.
We are aware of the deficiencies in the
private distribution system and we are look-
ing into it and I do not want to make
any statement before we fnalise the distri-
bution system. As soon as it is finalised,
certainly T shall take the House into con-
fidence.

Then, Sir. i his various general remarks
he brought in the name of Shri  Zutsht
whom we have taken from Thapars and
made chairman and managing director of
the Hindustan Paper Corporation. 1 want
to say this on the floor of the House that
he is one of the most dedicated, commit-
ted, public servants of integrity. There-
fore, therc is no use of just casting a stur
on those who have given up large emolu-
ments which the were getting in the pri-
vate sector and, with a sense of devotion,
have come to serve the public sector. 1
have seen this gentleman functioning Ffor
the last few months and I do not think we
can get a better officer.  This is my judge-
ment and after having  observed him.
Therefore, 1 would request particularly
hon. Members not just to cast stur on thesc
prople who have come at great sacrifices
to serve public corporations. Other mat-
ters, as he himself said, arc all general
observations and to the extent possible we
shall take notice of them,

o F g wrmrEa (qe7 93)
gogamfa S, SAr ey gEAE
goE 9T Y@ O AR AQ W a3y
arar § 39 ¥ FWS FT oerdnT
T8 & fmd Fww e gEE AN
TATATES AW I A qgTS
s ? gg Wa §dr g fF aeww
78 Fa< ggr & w5 2 f¥ foew
Ty a7 I9F qfgew av 3@ fewae
gl F war &7 off @
A A UAHIETSS IR WY AAT
fa 72 ¥ AR zq a§ F W@
39 9geAl 9§97 & fag Jaw
Té gL o qWw ¥ ogfsm A
safy ag W@ § @R W fee
919 ¥ A9 g, a7 98 giew F19 §
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AL FE w7 gfewr W H
9 ¥ S¥IET A AIIFA gY@
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foeer fear a3 a8 wed @
FET @r FTE wqraT F giew A
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wfg =3 AT gear g, AfEF Ao
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g Fiedr 1 TE AT B EIHIT
FT faqr war g o7 39%F ufeonm
frpe st w® £
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gifear & Sta ¥ Smar §1 & &
ax § ofgy TFT ¥ ag fa¥eq
FAT AgM fR ST W@ smw F
T § WX W FESE T AT E,
sax fau smAq w6 fSfgsqma
farzn W 9T AT AF  Fwar
F YA F G FRT GG A
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g gFqr g R g IS F
AR ¥ FAT I

WO YW §ET &, Sar &%
fraze fFar f& ofsemm & samar
TW A w §, uEy am Ad & afw
wzg ¥ faay 9w § g o
¥ 2 g ufgwr fea ®ar T &
M7 T oam ofgdy ot g2 faamay
N W g FAY & far ¥ & g
F) F% reel W A1 39 909 F ATSX
forr r § fF ofsqoe &t qud
T u fEAEt &y a4 g9 fgam
T AR T AR ¥ afswud &
REAE AN C U SR B CUE A
¥ fraEt a1 af F asv afew
Ig AF F9 AT g1 gfwew
q zd A #r favg fEEr 0 R
AMF AT UAFEAr7 F1 fF3 F0
AEAT 1 IS N OAgl F T
§ 9gy MY 9v fEaw BT 2
#T gE #T oaRw g fFowEn
At g3 AT a9qr grm ) zEfau
# faygg Fvar wgar g 5 faaw
ft gral & a4 gg &, Ta
9YTA @ F A EN TE g AR AT
F% @ av gigfaar \w vEr
g1 v faly feqm = @R
Tg & o ag waa & fagar
dfefeger Ta% 2 AW W o @
g g oF O ¥ Al F 4
ar gFar 21 ¥ fEAd @S wuany
g o A% quwr Prare emA Avel
¥ gz gy & fF z@ feam
§ fegar amw ar Agy aite
IgF e qx fRam F o9
fraffes fFar w1 @& Wiy @9
F g faarg I3l 9 @S
g5 a9 fE Sy g ¥ oS
ey, AMF e I AR TH-
wrew 339 8 faw o, Sfwd
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frag 7g8 & awa ot aor
W 75 g fF osw oawma ¥ s
T F WAT UF [EEAT @I @Y
€ g St A FET g SEE
amA e A gAwa g fF oA
fer & @18 d FwE T @FA
#1

¥ gEvT g W9 ¥g
wigm f& 2750 wag 9v zw Ay
wFE-fad wwd S 97 74 ¥ an
A OTE 3§ WX AN qTH Eefead
FET G Wiz fa=re ww @
g W% w9 aF soFr fauaw wfan
¥ & IT 9T TG AT WW AT
SEICEEO I I EAE S 5 I 1 )
LU S (RO CESUAG
Tgr fzar @3 SES AT IR
AT UFIF  QFAT & 3T [T o AFaT
g al & g% ugaw @l qgy fawm
AT |

¥ ux F3g9 3§ st &Fwar
FEm ey S gIwe § WS
AMT § SHAF FWT & IAT AR
g W 1 AW WX AWEN Ewe
A AT WREAT FT FATAE AT
g av § fafvsm =9 & w2 gFar
g 5 wvam @t 91 wer faaw
W E v IR ¥ IRz g &
forg o7 wFmeaTES-aTq # favy, wiaa
qigerTE W 3@d gu fFaEr sma-
WHITE IuFT [HuRT FF F e
w@za ¥ fwamedem 1 @em
SIEC I CE A B B 1 A
dr ¥T9 Mad¥e wI4  SwIErEa
¥ ogFw {1 Sl SR At F A
@T TEHEe ¥ oansr W fF ogud
qYF FWA 9T FES THT qgfeqa
F fgar, @12 w1 faar, =wd swa
Fag @81 A GEAL FEOT AL
fam w1 € #1ad 3 € IRy
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[+ 3 fag wtemad]
feg @ ¥ #w fFar o, w9
et dey feRad =R F e
gt 21 # sy fagw s
wrgar g fF Fwd gw oag
g 7€ am A &1 wq aw «l
dwe YW W CANEIES  qF &0
gREgT A1 q9 ¥ AH AT AF
amy ag) agf fasr & ? SO
Fgr fF w@I@ ¥F g F@eelcd
FAS qar & &1 F gAAAr g
fe oy W1 FF wWIw F AR
qg 7@l adr § | smv FAr W
T WG AN F
TR ¥ vANE A s W g
@y feafs & & smod fAdaw #war
aigm & s geEr feaE of
g F q@ a1 ogfamd F are
g9 fFaEt &Y fwg § fwdr gF9€
w1 3fg #xF &1 afuwe ey
R F Tg T, TF AR
armar W Wfgd)r ¥ aasar g
fe faarfadl ot & s agfaga
farersit

uF fadga 7 ag s AW
~-@ETERET 39 F Ama A fF
IgFy w5 A @ @ar fauifg
1 9@ f5 aafm F om @y
RT CAEES 3§ qa0 gy
arwr e # afewer  oqavas
3T #T TRT 479 F A7 § fer
IFTT F1 @I &, FES F ATHY
#F A€l g1 39 IR A gifer v
At faferg & «Qma, 9% amay
g A mwr fqfma ww @ )
ot & agaqr § fF dwe g
A oHEEES @ A #
T SR mey gl 9T fad
g ardr feafy & qewe mofar &
¥ zafr @ gwm N AN Fq
FaHT sUA ArRie fEET B
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SHRI C. SUBRAMANIAM : Sir, again
the same points are being made and, natu-
rally, I have to repeat the answer that as
far as the printing paper is concerned,
that is, the 60 gms. paper, the price has
been fixed at Rs. 2,750 and it will continue
to be so. The Bureau of Industrial Costs
& Prices is looking into the question of
the other categories of paper like the wrap-
ping paper, the packaging paper, etc. and
very soon this exercise will be over and
we will then have an idea of the cost price
or the production price of these various
categories.

Then, Sir, as regards the question
whether we should give them at the price,
controlled price, of the other categories or
not, I am not making any statement on
that.  But we will soon have an idca of
how much it costs to produce it and how
much they are selling it at.  Then, Sir,
the honourable Member gave an interesting
figure of Rs. 126 crores and he says that
he has made a detailed calculation. I
would like to have the data from him so
that the Government may pursue the mat-
ter . . .

SHRI B. S. SHEKHAWAT: It is a
simple mathematical calculation which you
can make.

SHRI C. SUBRAMANIAM : That s

all right.  You gave me the figure of Rs.
126 crores. But I want the details from
you.

SHRI B. . SHEKHAWAT :
you.

T will give

SHRI C. SUBRAMANIAM: Sir, if
somebody gives a particular figure saying
that it is a fair estimate, and also if he
has the details with regard to this figure,
certainly I will be interested in it and
the Government will be interested in it . . .

SHRI B. 8. SHEKHAWAT : 1 will give
you.
SHRI  C. SUBRAMANIAM : The

Government as a whole will be interested
in it and T hope he will pass on this infor-
mation to me.

Sir, the other thing which the honourable
Member has mentioned is that the recent

tax also has-raised the price. I am sure
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that the honourable Member would have
seen that this printing paper below 60
gms. has not been taxed, no tax has been
levied on it and if at all any tax has been
levied, it is on the papers other than the
printing paper and, therefore, there is no
question of any increase in price on that
account.

Then, Sir, the honourable Member was
suggesting that we should issue some direc-
tives to the State Governments. I really
do not know what he wants. At one time
he said that the publishers printed them
and produced these books last year and.
therefore, the prices are higher.  There-
fore, you cannot control the price on the
basis of the present day controlled price of
paper.  Again, he made a suggestion that
there should be control over the price of
books and there should be no increase. 1
do not know what he wants. Perthaps he
wants it both ways. He wants to please
the students, and at (he same time, please
his clients also, traders and so on. If that
be so, T cannot do that exercise of pleasing
both.

As far as the distribution is concerned,
1 already told the House that as far as
text hooks and exercise books are con-
cerned, there is already a distribution con-
trol. I do agree that there are certain
other publishers also publishing various
other books and they also have to be safe-
guarded, and we try to take care of them
also.  As far as printing paper is con-
cerned, we have not only price control but
a rational distribution system also.

SHRI LOKANATH MISRA: My feel-
ing is that the hon. Minister of Industrial
Development is trying to evade the issue
by saying that he is partially responsible
for the shortage and high prices, while the
Education Minister is also partially respon-
sible for this. He may be right. But
our difficulty, Sir, is that we will neither
get a reply from him nor from the Edura-
tion Minister in full. So our disappoint-
wment and lack of knowledge in the mat-
ter would remain inspite of our having
taken up the matter through a Calling
Attention Motion.

Now, Sir, there have been some public
statements which I want to bring to the
hon. Minister’s notice.  One of the Minis-
ters who belongs, not to my party, but to
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his party in a Srate, who is in charge of
Education .

SHR1 C. SUBRAMANIAM : Is there
any Minister belonging to your parly any-
where?...

SHRI LOKANATH MISRA : I may add
to the knowledge of the hon. Miuister, who
is ignorant in the matter and who says that
there is no Minister belonging to my party,
he may take this information from me
that the Education Minister

(Interruptions)

SHR1 HARSH DEO MALAVIYA:
people have rejected your party

The

SHR1 LOKANATH MISRA : Because I
hate not laid prostrate before the Soviet

Union as you have done
MR. DEPUTY CHAIRMAX : Please
come to the point
(Interruption)

SHR1 LOKANATH MISRA: Sir, one
of the Ministers, Mr. ]J. N. Das Maha-
patro from Orissa savs this. He belongs to
my State, and he is the Education Minister
of my State. He feels; The Centre should
have played a greater role in easing the
situation of rising prices and of availability
of text-books. Therefore, this is the certi-
ficate which has been given to the Indus-
trial Development Ministry and to  the
Education Ministry and the Government of
India by one of their own colleagues. So
from this vou can well imagine as to what
is the extent of the scarcity and mismanage-
ment in the entire situation. Sir, the West
Bengal Government  says this. There
again T bave 10 add to the hon. Minister’s
knowledge. 1t does not belong to my
party. What do they say? They say: The
shortage has been described by these autho-
rities and student organizations as disas-
trous and nationalization has not touched
even the fringe of the problem. In Kerala,
where, for his information, the CPI which
is in a minority leads them. there again it
has gone up 300 per cent. The prices have
gore vp 300 per cent. What do they say?
Thev sav that schools were closed for a
week. Most <tudent organizations blamed
the Government for not providing sufficient
paper.  Sir, this is the problem which has
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become an all-India problem. I blame
the Industrial Development Ministry for
its failure in not planning ahead as to
what would be the necessity even for print-
ing of textbooks for students, for printing
cven excrcise books. If we cannot provide
our students with the necessary textbhooks
and exercise books even when it has becn
taken over into the public sector, then,
how are you going to provide the next
generation with their wherewithal? The
economy has gone to shambles and we cin-
not even educate our children. Each
parent feels that the number of textbooks
and the number of exercise books necessary
in any of the schools in Delhi is a great
economic burden on him. Probably even
for 5th standard or 6th standard or 7th
standard the cost of textbooks and exer-
cise books runs into something like Rs. 300
or Rs. 350 per annum. This being the
case may I ask the honourable Minister as
to whether he can subsidise at the national
level white paper which is necessary for
publishing  textbooks and exercise books;
otherwise, probably 50 per cent of the
students in the countiy will have to give
up studies; they will have to go without
education from next year or the yjear after
because the prices are rising and there
is a great shortage of textbooks. So, would
the Minister subsidise at least white paper,
necessary for textbooks? If he can do it,
it will go a long way in helping the stu-
dents.

Then there is only one other point al-
though it does not belong to him. Let us
see how the sitvation is with the textbooks
in the nationalised sector. In the textbooks
given in Tamil Nadu it is written, the
sky is black. In Madhya Pradesh one of
the textbooks says Kashmir is part of the
Soviet Union. Probably Mr. Hursh Deo
Malaviya would congratulate the publisher
in Madhya Pradesh. There are as many as
2000 mistakes in only one textbook. There-
fore, some vigilance is necessary in these
matters, If these erroneous impressions
are given to the students at an impressiona-
ble age, then ultimately when they come of
age, probably when they come of Mr.
Malaviya’s age, then they will take it for
granted that Kashmir is part of the Soviet
Union.

AN HON. MEMBER : The Home Minis-
ter is also here.

[RAJYA SABHA]
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SHRI LOKANATH MISRA : Yes, Mr.
Dikshit is here; I am happy the Leader of
the House is here. He should take cogni-
zance of these things. If mistakes of this
type occur in textbooks in the nationalised
sector and students are taught these books,
whom can I blame? 1 would only appeal
to the Leader of the House so that he
takes up the matter with the State Govern-
ments to sce that these mistakes do nol
recur.

SHRI C. SUBRAMANIANM: I do not
think the honourable Member expects anv
answer from me.  The onlv thing is T
always admire Misraji for putting even the
most unpleasant things in a smiling way.
1 think we should all copy that mecthod
As far as the point he made last is con-
cerned. I do agree the quality of the text-
books has ‘leteriorated a great deal and it
needs our attention because ultimately the
future gencration is going to depend upon
what they learn in the school. Therefore,
1 agree with him, and I am sure the
honourable Member is aware, 1 was Educa-
tion Minister myself for ncarly ten years
in the Madras State; but it is a question of
organising 1t properly. It is not as if
properly written textbooks are not availa-
ble. There are textbooks admirably written
and suitable for various classes. As I al-
ready said, this has become a racket, ne-
potism and favouritism even in prescribing
textbooks. So this is getting reflected in var-
ious ways. Unless this is mended, pollution
will take place at the very source, that is,
from the childhood onwards in the school
itself. Therefore, I do agree, whether it re-
lates to my Ministry or not, this is a matter
of national concern. And this will have to
be looked into. Apart from that, it is
necessary to see that the cost of education
does not go up so that all classes of stu-
dents will be able to get education within
their means; particularly we have to look
into the exercise books. I have seen even
lower class students carrying big burdens
of exercise books and T do not know how
far they use them. Therefore, it is neces-
sary to make a review of what is reallv
necessary. And as a matter of fact, at
the end of the year, perhaps, only one-
tenth of these exercise books are used or
even less than that sometimes. Therefore,
I agree that we will have to look into the
matter with regard to the economy in the
use of paper.

o
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With regard to the control of price, as
I already said, printing paper has been
controlled at Rs. 2,750 per tonne.  And
if it is made available to all classes of pub-
lishers and printers, I have no doubt in my
mind that the component of paper cost
would be controlled.  But there are other
costs also like printing, wages, cost of
ink, cost of printing press, and all the
other things are involved in it. But as
far as the component of printing paper 1s
concerned, 1 give the hon. Member this
assurance that it will be controlled and
also properly distributed. But give me a
little time.

SHRI L. MAHAPATRO (Orissa): Mr.
Deputy Chairman, Sir, I addressed this
Calling Attention notice to the Ministry of
Fducation but somehow it has been marked
to the Ministry of Industrial Development.
Anyway, the matter has come up. Sir.
possibly what was believed was shortage of
supply and high price was all. No doubt
that is very necessary to be considered.
What I mean to say is the education of
the children is going to dogs this vear.
They are not going to get their text-books
and exercise books; and the difficulty of
the parents as a result of their children not
having their education, you can well
imagine. Therefore, it is from that point
of view that I would like to make some
submissions and seek some clarifications,
though they may not concern the Ministry
of Industrial Development.

Sir, first of all, the Minister said in his
statement that since newsprint  became
costly, the paper mills switched on to the
white writing and printing papcr.  Sir, 1
am coming from a State where there are
three paper mills and they all belong to
the top capitalists of the countri. As can
be seen from a news item that has appea-
red, today they had been called by my
State Education Minister to a 1neeting to
just discuss about the short supply. And
they assured that they would give 70,000
tonnes of writing paper in a very short
time.  But what type of assurances they
give, the Hon’ble Industrial Development
Minister himself knows. He said on the
floor of the House that they gave assuran-
ces but they did not comply with those
assurances. I expect the same type of
dealing by them in relation to my State
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Education Minister also. Therefore, that
paper supply will not be there from those
mills,

Sir, the other thing which the hon.
Minister says is about the short supply
of newsprint, In my State, I know there
18 enough of bamboo and other material
available and enough number of
print factories could come up. Some pro-
posals were sent to the Centre but the
Centre is not doing anything in that regard.
If they had attended to it in time, some
factories of newsprint could have come up
by now and this problem could have been
eased.

news-

Then, Sir, I come to some other points,
What is worrying us is the matter about
the nationalized textbooks. Nationalized
textbooks, no doubt, have kept the prices
low, and they have been able to check the

prices. In mv State, many  textbooks
have heen nationalised. But what
we  see is  that the texthook presses

that we have started both at Mysore and
Bhuvaneshwar have not yet come up. And
the result is many textbooks are not pro-
duced in the required number. Sir, 1

think no survey has been made

1 p.M. to find out as to what the require-
ment of books and paper for the
educational  institutions is. As a result,

they are not able to supply the required
quantity of paper.

The other thing that I want to say 1s
that vou have dealers through whom you
are channelising the supply. I know, as
long as you have these dealers you will be
able to give them good money but you
will be able to give little paper to the
students. I would, therefore, suggest that
if at all you are having some idea of for-
mulating a scheme for distribution of paper,
it should be through these institutions
themselves.  Then only this problem can
be solved to some extent.

(Time bell rings)

Then I have some other difficulties facing
me. I am very much afraid of students
unrest on this issue in the whole country.
Something should be done very early be-
cause this problem cannot wait for long. The
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schools and colleges have alreadv opcned,
some have opened in June and some have
opened in July. Alreadv one and a half-
months have passed. Simply  because
regulations and orders that have been passed
under the E.C. Act are only two months
old, you cannot go on waiting. The efficacy
of those orders has not yet been examined,
according to the Minister. The students in
the colleges cannot wait.  Definitely there
will be some trouble.  Therefore, ‘ou
should take a serious note of this. Some-
thing has to be immediately done and the
problem has to be tackled by taking very
effective steps in that direction.
(Time bell rings)

Sir, I will make only one more point
and then I will take my seat. One thing
has been done. They have said that a
particular quota of this whte paper has
to be produced by the mills. I know they
will not be producing it. That difficulty
they will have, as long as they know that
newsprint is not available in the market
and as long as they know that there is high
price of newsprint, they will not produce
white paper.  Sir, recently it came in the
newspaper that  even paan-shop keepers
have now suddenly switched over to paper
trade. This is the most lucrative trade
in the country at the moment. Therefore,
you have to_ take notice of this and you
have to do something in order to see that
whatever laws, orders and regulations vou
have made are not evaded as they have
been done in the earlier times.  Then
only you will be able to solve this problem
of shortage and price rise also can be check-
ed. Channelising the distribution of it
is verv essential because in every matter
even in essential commodities like food-
grains etc. vou face the same difficuity.
Here also vou will be facing the same diffi-
culty.  Therefore, steps must be taken in
this direction and the problem solved

SHRI C. SUBRAMANIAM: I can assure
the hon. Member that I shall take advan-
tage of the various useful suggestions that
he has made, particularly with regard to
the distribution system.

st wag fag (d9mw) : u-
aamafq S, I F osAFR FEN
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F oFA g T @ W AEAE
ey St & 1 gmwmr & SfEA
FEA a8 W T 5 awr fFaE
v wifadi & fag wTEL AW
F] oA T F1 T FEW A
FY F AN A ATE IGE!
F g Al 4gHr AR §,
afpr TwF amEsz A A FE
Y FAY zTw gAg IMW OH E zwAT
aqZ F AW FIT B Fer W W
gl gaR 3 ¥ UF qE€@ ¥ uE
faars sar g war & fF e
fret s ar mEsw At =al @
S, A §N 99 A F1 FAl
FI¥ @1y 2 ¥ fgr za A9
FT @F WEE FH FMGT E 1AW
faelt s &1 FreT dIF g @R
uar fefeerma 5 qda @ &,
@ fer z@ oa W wfera G
gt gt @fww 9w g ug
g fF g #1 o9 F FEr oA
fam smar & v fer v mEw
g oS F1 ¥ OARE & 4™
AT ¥ 39 AW F WF T ag
WY OF oW IS A A &
Fwg ¥ Ffugt o fFaml  #Y
ER A S ) SRS - - B
g% ¥ g1 §IFT A W A%
F Few IIA Ffgd fF oz Al
¥ =F ATHRT A ) T ¥ T4
e # gedr ¥ Tawr A FAT
a3 g% ug faafaar s @ary

A AT AEF A FIRET W
Qi T W g1 AvErT Ay
| I F IR A GrEar aifgd
Fiifs 7z fat swx T Agqar
agf g afexs ofv i 7 \A e
ot ¥ e gw o oFW i &t
& A&l w4 ar grag fawedy @
FAT  GTR L THET AT AT
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fagermr ? wIETT F T oA A
agear AT Aifgr R owd wew
HT FLFET FET AT TEN | TS
A UAFTE F aveF  vadr ¢
I 9 ARfEEA A F@ER A9
F fag &l T HIEY AT AL
RAE, v a2 W9 Tt v qsd I |
AT GIFX AT AREET T AR
eqIA g1 Fgy I e8d AFe &
QAT gy | a7 FET AT IT E,
gaF! ferdlagea &% g a1 g wgi
FgAT AfEW A T AT AL FAT
a1feq 1

SHRI C. SUBRAMANIAM: Sir, as 1
have alrcady stated, as far as text-book pub-
lishers are concerned and exercise-book pro-
ducers arc concerned, the quota is fixed for
them, the quota is delivered to them. TFor
them, thercefore, there can be no black mar-
ket at this level unless the producers tham-
selves indulge in black marketing 1n sclling
what they got as quota outsde. That s
quite a different thing but they have to pro-
duce books also. Therefore, that has heen
taken care of. But outside this there aie pub-
lishers and piinters. I know, for them we
have not yet organised a pioper distribution
system and that is what I said that wc
arc looking into it and we shall evolie a
proper distribution system for them also.

The more general question which the
hon.  Member raised, particularly an
elderly gentleman like him certainly is en-
titled to advise the community and advise
everybody, is that our moral standards
should improve and there is room for a
good deal of improvement but that cannot
be done from the Industrial Development
Ministry, it has got to be a national effoit
on the pait of everybody.

M wgRE W@ @ (IN
yaw) : S9awafy Agen, @gd &
gl & Jrg ¥z W wfew gww
IMA g A IO FIR WAl "
FqT FGT I ST RW W FTATEAYO §AT
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g asy sow fuwe § v gw
W SEa fuwe &1 “qdir &R

2, 9T ¥ @ @, f*3 gwqear
FT 97 9z oAt w2z 39§
FOAREIT Z WE AL FAME E,
JATE FT A=T FT, gHHA FT ATHA-
FET 7Y, WErdAl g IWAY aI
[T O ogvg 9% 39 gd
FE AT Fl STAYIRAT ARl 2
IaH Ha AT § ASwOA av FA),
ETAN, ZAF-ATRIET, ANHCITE] 1
FFAAII, FEA—ATT F 29T TF
T UF & |t AW FAT gOFwEr
g1 g fafaeex fegar @ fyriem
=fdT g1 THW ¥Z wad ¥ fEFa-
wfagsz T g

fgz Y =% ww amy 2, @
Fraag w=r o§@r ¥ fat =y g
FLAT AT §, 98T 99T ql Tg @
f #9r oF =0 A9 §, TG gAY
=T F AR FT I 2, q@a)
F qa7g 8, 4 [q739e F1 geged

g A JqAFET FINF A
T OF  FLlF 3T O T g,

1A 9, AR GIF, 6 9, 9
AT 98T TH OHTFEIN F oeqTd W
gg Agr sl f& (74 wEEd-gmy
TH T F FTIH AV A2 fHFAR
¥ &g uEir? Ry g carfae
FAT FET P! WX 24T geedely
ZATY 73T & & q1 g9 FTh 77
PRI & (9§ FICRry &= r
aFd g, T Iadl acary FT ahd
gl AR 1 AT A AFR
TadT @EW g, 9R% g Igqdr
gfear wew #r fF TR ama
Qe alFT e Fefiggme
AT T H FLI AR &
foaga siamr g1 a1 ar feT zaey
e @ fF o ow e avg
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F FIAA B HAEEFAT T G I
T T T FA AU TRTFT |
ody feafs & =A% wWide &1 ga™
gt ssar wfF feafy @Y &
Foux ot A §1 T EW T SSAWA
FI W TWE JF TEAA B AK
T gu fefgagmr = g & ¢
gFy g @ WU 9gal 9 Ag
g fF Far g@r A f@ dF
iy WY At 9| ET AR AL
I fF 1974 ¥ W & fFAA F0A
T ATawFaT TSAT ST S FT
ASA AT 4G AT IR AT
g, fagar g 9 F47 FOA 3,
Fdqr fi5 S@nit ¥ ogeem g oga
T 98 & v Wl wEEw s
FT FXF § @ @ F, AfFEA
99 F war fsfigsqma  adr @
qT @ gV ar Fr A AT Sy &
95 §FA0 g fF ww X ST R
Frw faar & ¥ s F  fag
99 & fag o ux fefegeymm
facen &t weErte FT AFT Z |
g awAl T # Z 1 ST gar
gl d1 T A% ATHS F1 oA fHAT
ST 9FAT § AT A AT &7 &gHAT
F FET G AT HT WX T OH
T MY =ar AT FB FIA FoFAr
&1 g9 9T T T qAMHEIY F
AT sAFATHE FT AT AL F g} |

SHRI C. SUBRAMANIAM: Sir, we
have many prophets of doom and as a
matter ot fact, many actively work for
doom also but let us hope this would not
fructify.

As far as planning pait is concerned.
as far as the paper industry is concerned,
I do agree we have not 1reached the targer
in many other sectors and as far as the
paper industry is concerned, it is not as
if there is not adequate capadity, parti-
cularly taking into account the present-
day requirements. Unfortunately, two
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things happencd: one—there were short-
ages of power. Therefore, full production
could not be achieved in manv of these
arcas. Secondly, as 1 have already stated,
there werc demands for various other types
of paper, like packing paper, cardboard
etc,, which were moie prolitable because
they wete required by the industry who
were prepared to pay any price. Then
there were certain prestigious types of
paper, like art paper ctc., which also fetch-
ed larger profits because of larger prices.
Thercfore, there was a diversion in the
production  pattern altogether. This we
have rectihed now. Now we are insist
ing by an order under the Essential Com-
modities Act that at least 2 lakh tonnes
of white printing paper should be produced.
As a matter of fact, if a coirect calcula-
tion is made, it should be at the level of
2,40,000 tonncs. We shall enforce this to
the best of our ability. And that is not
an impossible task. Once there is availabi-
lity at sufficient level, then the price also
would reduce and blackmarketing could also
be considarably reduced. As has been said
alreadv, (here is another competitor also,
that is, newspapers, who arc preparcd o
pav anv price and pick them up. That is
why, a rational distribution svstem becomes
absolutely necessary and I have already indi-
cated that we are working at it and as soon
as it is ready, I shall inform the House
about it.

SHRI MONORANJAN ROY (West
Bengaly:  Sir, the hon. Minister is satisfied
that they have ordered for the production
of printing paper in spite of production of
higher profitable varieties of paper by diffe-
sent mills. Mr. Subramaniam may be satis-
fied but we have got experience of other
Ministries like Commerce  Ministry with
regard to production of controlled variety
of coarse cloth. His Ministrv though not
directly connected with that of Commcrce,
but as Cabinet Minister, he is also connected
and we have got experience of postwar pro-
duction and distiibution of controlled varie-
ties of different commodities. Mills refuse
to produce according to the orders of the
Government of India under the Essential
Commodities Act. Now, Sir, that Act is
beiug applied herc toc and you are satis-
fied. T know a mill of Bangur Company.
They are to produce printing paper but in
the name of shortage of power and load
shedding, they will say that they caunot
produce.
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But have you got a check? You have got
an exdse man to collect excise duty and
heep the tecord, but you will not get the
1cal figure. 1 know from that mill paper
comes out and it is sold in the blackmarket.
It is not only in one mill about which I
have got personal experience and know-
ledge. It is done in the Titagurh Paper
Mills, the Birla Paper Mills, the Somani
Paper Mill and also in the Bengal Paper
Mills. The big monopolists of the country,
all ot them, do the same thing and you are
satisfied. So far as the Act is concerned,
you will apply that and you think that
production of printing paper will go up
again. You said that the production has
gone down in the last two years. It is not
only because of power shortage. Was the
Government  sleeping so longr Did they
not apprehend  that due to the shortage
of printing paper, theie would be shortage
of books for the primary school students,
secondary school students and college stu-
dents? Did you not apprchend that if
there was printing paper’s shortage, therc
would be shortage of exercise books? And
Mr. Subramaniam was the Planning Munister
for a long time. I do not know how he
planned about paper. Before you came to
the House, vour colleague was giving us
figures to show that by 1978 or 1988 or by
1979, 1980 and 1981 there would be enough
production and we need ot apprehend
shortage like this. So we should wait and the
students should wait till 1980. 1If that be
the attitude of the Governnient, then I do
not know where you are leading the whole
country. Student unrest is  mounting, 1
tell vou, every day. Because of the increase
in tujtion fee there was a strike in colleges
and schonls. In the whole countiy student
unrest is growing and we shall be immedi-
ately told that it is all politically motivated.
You do somcthing which will goad the
workers and students to go on strike and
then you will sav  that it is politically
motivated. The wages of the guardians who
send their sons to school arc sealed. Their
salary is scaled. A wage-frecze is impound-
ed. At the same time, the price of exer-
cise books is going up. Books arc not
available and if available the cost is going
up. Ultimately the guardians will be forced
to stop giving education to their children.
The percentage of literacy is very low in
our country. It is the woist and we are
not ashamed of it. Only thirty per cent
of the population is litcrate and this paper
shortage would further bring down the per-
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cenitage. Now, Sir, my last point is this.
Will the Minister take any step against
those industrialists who have minted enor-
mous money  and still minting  cnormous
black money out of production of paper
other than the printing varicty? Even in
regard to printing paper the distribution
swstem is detective. I am sure whatevel
assurance the hon. Minister may give, there
will be no improvement. I am sure print-
ing paper will be  available only at the
Llackinarket price.

SHRI C. SUBRAMANIAM: If the hon,
Member is so suie, what is the use of my
giving any answer to the hon. Member,
because he has already made up his mind
that nothing would improve? 1 can only
give this assurance. T share the concern
expressed by vaiious hon. Members with
regard to the availability of text-hooks and
exercise Dooks to the student community.
It shall be my cndeavour. to the best of
my ability, to sce that paper is made availa-
ble shortly and that suitable arrangements
are also made by the other organisations
and authorities concerned. As far as the
application of the order for rcgulating the
pattern of production is concerned, the hon,
Member mentioned coarse cloth. Unfortu-
nately there is an escape dause in it that
if they do not produce coarse cloth they
can pay a penalty. Therefore, they pay
the penalty rather than produce the cloth.
Fortuately we have not given any such es-
cape clause in this order. We will see that
even if there is any reduction in production,
first prioity is given to the production of
printing paper. Over and above that if
they have got anv capacity to produce, they
may go to the other varieties.

Therefore it shall be our endeavour to
sce that this order is implemented, and
certainly, if it is not implemented, there
are penal clauses also and we will not hesi-

-tate to use them.

SHRI MONORANJAN ROY: If you go
and enquire about the Bangur Paper Mills,
you will find enough material.

SHRI S. S. MARISWAMY (Tamil Nadu):
Out of the answers given by the Minister
two points stand out. The first is that
the educational svstem is in criatic condition
and the sccond is that in the question of
prescribing text-hooks there is nepotism and
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favouritism. Of (owse, it iy followed by
corruption  also.

I must say that the present standard of
education as compared to the education we
had during the pre-independence days 1s
absolutely infcrior and has much deterio-
rated. And it is deplorable to see rhat edu-
cation has gone down so low in a free coun-
try like India. The hon. Minister would also
agree with mec when 1 say that there is
a lot of corrupt practices employed by the
publishers and that the politicians also
succumb to them. As a result, every year
text-books arc changed. In the pre-indepen-
dence days, it a tent book is prescribed, it
remained for about a decade or even more,
angl so the poor bovs used to buy second-
hand o e¢ven third-hand books and they
cartied on cducation. Now, it has
become  very expensine. The middle-class
familics ale vung to stop giving education
to their childien because they cannot afford
to buy the text-books. Boys and girls are
made to lookh like beasts of burden catny-
ing so many books. It is a pitiable sight
that they cany so many books and get ont
The standard 1

thwil

of it nothimg absolutehy.
so poor and so low.

As a and important Minister, 1
am told that Mi. Subramaniam is the ofh-
dial draltsman ol all the 1esolutions passed
at the AICC, the policy-making body of
the party that 1s in power. T want him to
use lus good offices very speedily 1o sce
that the cdwational  system is modified.
Let us 1y 1o copy what s being done in
advanced countiies like the US, the UK and
others and how they mnvlement the system,
Then, T am quite sme the bovs and gitls
will not be made beasts of burden carrying
s0 many books. ¢ should use his good
offices in addition to whatever other measures
he takes in his Ministrv, to e that the
Education Department is not run in an
eriatic fashion and that it is brought to
order.

SN

SHRI C. SUBRAMANIAM: Though
this does not fall under the jurisdiction ol
my Ministiy, T do agrce not only as a
Minister but also as 2 that we ate
all concerned ovaer the standuid of education,
But T would like 1o ryemind the hon, Mem-
ber that this 1s alwavs the case. The pre-
sent generation o1 the past gencration -
wins thinks that its days were the best and

itizen

[RAJYA SABHA]

of urgeut public importance 140

that later on things have gat deteriorated.
I'a dlustrate this, I can say that only
tecently 1 was going through a speech made
about 60 ycars ago by a very distinguished
statesiuen in out own State at the senate
of the university.  There, he deplored that
the standards had fallen completely since
1900 o1 so and it was continuously deterio-
rating.

SHRI HARSH DEO MALAVIYA: Who
was he?
SHRI €. SUBRAMANIAM: Sir P. S.

Sivaswamy I[yer. Therefore, it looks as if
we all think that ow generation was quite
all right but later generation has started
deterionating.  But apart from that, objec-
tnelv looking into it,  there ale a good
number ol weaknesses in our present system
ot cducaton. It has got to be rectified.
And 1t shall be the endeayvour of the Govern-
went, along with the State  Governments
I am suie the Mumber s
aware that Education is completely a State
subject; we shall vy to reloim this as best
as possible.

because hon.

SHRI R. K. MISHRA (Rajasthan): At
the outset, I would like to congratulate the
Minister for Iudusnial Development for the
reeent steps that have been taken 1o meet
thas arists. This crisis is as a result of the
crinunal and callous neglect by the Ministry
of Industiial Development. not for a brief
paried. but over time. The
pimting paper has

cent of the total

a period of
production of white
gone down to 8.2 pea
piaper production.

In 1973-7¢ the capacity uulisation of the
paper and paper machineay manufacturing
industry  was hardlyv 85 per ceat. This
shows an absence of a monctary system in
the Tadustiral  Development Ministry in
regannd Lo che product patiern of various
unporant mdustries that are there. I, there-
tore, arequest and 1 hope that the hon’ble
Minister will take some steps to see that
there is a montoring system in the Indus-
il Development Ministiy to see that the
deasions tehen in gegard 1o the manulac-
tine ol product patiein of vartous important
products like paper and others aic properly
wonitored and appropriate steps tahen.

Mi. Deputy Chairman, [ will also sug-
gest as the Minister rightly pointed out,
that this is a problem in which the Indus-
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trial Development Ministry, the Informa-
tion and Broadcasting Ministry, the Edu-
cation Ministry and the Commeice Minis-
try are involved. Thercfore, it will be
proper il a joint committee of officers of
the four Ministiies is sct up to review
these problems constantly and take appro-
priate action.

In this connection I would like to point
out that I am told that the hon’ble Minis-
ter of State for the Ministy of Information
and Broadcasting, Shii I. K. Gujral, assur-
ed some newspaper editors in a television
interview that in view of the newsprint

shoitage his Ministry will try to make
available some white printing paper to
newspapers. If he has given this assurance,

I would request him to 1cconsider it.  And
even if Mr. Gujral makes this request the
hon’ble  Minister of Industrial Develop-
ment should never accept this request be-
cause it is ically surprising that when our
bovs and girls are not getting text books
or exercise hooks in adequate quantity
and in time, this whitec paper should he
made available to newspapers. T am just
making some specific points.

MR. DEPUTY CHAIRMAN:
must concludc.

But vou

SHRI R. K. MISHRA: I will also sug-
gest a study of the legal problem of how
newspapers can be stopped from using
white printing paper. If Mr. Gujral co-
operates and if he decides that to the extent
that the newspapers uses white printing
paper his newsprint quota will be cut. 1f
this decision is taken, I think with the co-
operation from the Information and Broad-
casting Ministrv this problem can also be
overcome.

Lastly, Mr. Deputy Chairman, I would
like to know from the hon'ble Minister
what steps are being taken for increasing
the capacity utilisation in paper machinery
manufacturing because over a period of time
unless the paper machinery and capacity
utilisation improve we will not be able
to take care of this problem. May I fur-
ther know whether it will be possible for
a joint commitice to announce a policy
in regatd to text books reducing consump-
tion of white printing paper? The Gos-
crnment has recently taken a decision to
reduce the non-developmental expenditure
also, In that context will he be able to

»
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of white
will

to what extent the use
the Government

tell s
printing paper by
be reduced?

SHRI C. SUBRAMANIAM: Sir, regard-
ing the last point. the Prime Minister her-
self has taken the trouble of writing to all
the Ministries that we should have more
economy in the use of paper and try to sec
that we use the minimum amouant of parti-
cularly  writing paper. And every Minis-
Gy iy taking necessary steps.  As a matter
of fact whenever anything is dirculated we
v to look into it whether there could
have been more cconomy in the use of
paper and alert officers alvo with 1egard to
that. Therefore, we are aware of that,

Then with regard to the allotment of
white printing paper  to the newspaper
industry, it is not as if my colleague in the
Information and Broadcasting  Ministry
wants this white paper to Dbe allotted at
the cost of the legitimate requirements of
the student community. We have perfect
understanding as far as this is concerned.

SHRI RABI RAY (Orissa):  He is there.
You can ask him.

SHRI C. SUBRAMANIAM: 1f there is
extra paper available for allotment to the
various legitimate uses for which it is re-
quired, we have said we will try to find
out and give that paper to them.

But here it is not a question of his
aillotment.  Because of the availability in
the outside market. the necwspapers have
gone and purchased this white printing
paper and they have been using it for the
purpose of printing newspapers also. There-
fore, we are looking into it and we shall
try to see that there is a regulated use at
least, not an indiscriminate use or a raid
on white printing paper by the newspaper
industry. I am glad the hon. Member
agrees with the steps that we have already
taken. But this is only one step forward.
We have to take many more steps to see
that there is srability in the paper-produc-
ing industry.

The hon. Member made a2 mention about
the paper machinerv making industry. We
are very well aware ol the difficultics to
which they are put because there are not
sufficient orders. That is why, the hon.
Memher may be aware, we have definitely
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told the paper industry that they would
not be allowed to import any machinery
from outside and that they have to place
their orders with the indigenous machi-
nery manufacturers. After that, I am told,
the position has considerably improved.

MOTION FOR ELECTION TO CEN-
TRAL ADVISORY COMMITTEE FOR
NATIONAL CADET CORPS

THI DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI ]J. B.
PATNAIK): Sir, I move the following
Motion:

*That in pursuance of clause (i) of sub-
section (1) of section 12 of the National
Cadet Corps Act, 1948 (31 of 1948), this
House do proceed to elect, in such manner
as the Chairman may direct, one member
from among the members of this House to
be a Member of the Central Advisory
Committee for the National Cadet Corps.”

The question was put and the motion
was adopted.

REFERENCE TO DROUGHT SITUA-
TION IN ORISSA

SHRT LOKANATH MISRA (Orissa): Sir,
I have taken your kind permission to raise
the matter of drought situation in Orissa.
Drought is developing throughout Orissa
due to scanty, irregular and patchy rains
fiom the month of June to the end of July,
1974. During the month of  June, the
average actual rainfall was 131 mm against
a normal average of 219 mm. In the
month of July, the figures up to the 22nd
indicate a rainfall of 290 mm against a
normal average of 498 mm. Admittedly,
there has beecn a heavy shortfall of rain in
the State.

The district of Balasore is the worst affect-
ed with a rainfall of only 38 per cent of the
normal rainfall during the last two months.
Sambalpur, Bolangir, Sundergarh, Dhen-
kanal, Phulbani, Cuttack and Kalahandi are
next on the list. Even in districts like
Ganjam and Koraput, where rainfall has
been relatively heavy, there are a number
of blocks which are badly affccted. Here,
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the villages and smaller areas should have
heen taken as the unit for the purpose of
sample survey, instead of taking the block
as a whole. The total number of blocks
affected by drought is about 100 out of a
total of over 300 blocks. Test relief work
should he immediately started. Or else there
is fear of occurrence of starvation deaths in
the near future.

Since the situation is grave, I would
request you, Sir, to direct the Minister for
Agriculture to make a statement in this
regard. He can also make a statement in
regard to the toods, which is also as serious
as the drought. But T would specially re-
quest you to kindly direct the Minister to
make a statement on this, as to what action
Le has been able to take in the matter so
far as the Orissa diought situation is con-
cerned.

MR. DEPUTY CHAIRMAN: If the situa-
tion is as scrious as that, T would request
the Minister for Parliamentary Affairs to
convey it to the Goveinment and see what
can be done. Dr. Ram Kripal Sinha.

REFERENCE TO HAVQOC CAUSED
BY RECENT FLOODS IN BIHAR

DR. NAMKRIPAL SINHA (Bihar): Mr,
Dcputy Chairman, Sir, T would like to
draw the attention of the House, through
you, to the havoc caused by the recent
floods in Bihar. Bihar has had three
curses. First, the smallpox took a toll of
about 20,000 lives. The next was the
Border Security Force and the CRP taking
a toll of about 100 persons in Bihar. The
third is the flood which has already taken
a toll of 20 lives in North Bihar, Mythila
and Tirhut. This is a man-made flood
because over the last several years, about
Rs. 400 crores had been spent on flood
protection  and river valley schemes in
North Bihar.

And all the schemes have flopped and
the drainage has totally been blocked. So
whenever there is rainfall, there is water-
lopging and people are put to great diffi-
culties. Ten districts have been greately
affected and in these ten districts the flood
waters have spread to 2000 sq. miles damag-
ing paddy and maize crops and 5 lakh
acres worth Rs. 30 crores net. Twenty



